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Assistant Examiners In M.I. Director-
* ate of Army Headquarters

1428. SHRI K. LAKKAPPA: Will 
the Minister of DEFENCE be pleased 
to state:

(a) whether a number of represen
tations have recently been made by 
the Assistant Examiners working in 
the MI Directorate of Army Head, 
quarters against the prevaihng stagna
tion in their service and the present 
procedure of ad hoc appointments and 
promotions made there; and

(b) wl ether any steps have been 
taken to remove the grievances of 
those personnel by providing better 
avenues of promotion in that cadre; 
if so, facts thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF DEFENCE (SHRI J. 
B. PATNAIK): (a) Five Assistant 
Examiners have represented that 
prospects of departmental promotion 
for Assistant Examiners be improved.

(b) Their representations are under 
examination.
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Freedom Fighters getting Pension by 
FraudnlCBt Means

1430. KUMARI KAMLA KUMARI: 
Will the Minister of HOME AFFAIRS 
be pleased to state;

(a) the total number of complaints 
received from the public against per
sons getting pension from the Gov
ernment as freedom fighters by frau
dulent means;

(b) whether Government have con. 
Hucted any enquiry into those com
plaints; and

(c) if so, the number of cases ex- 
amined and the result of the enquiry 
thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI F. H. MOHSIN): (a) Upto 
15-8-1976, complaints in 4383 'asos 
against the grant of pension to free
dom fighters who are not eligible lor 
the same under the Scheme, have been 
received.

(b) and (c). The complaints receiv
ed are examined in consultation with 
the State Government/U.T. Admn. 
concerned wherever necessary. So 
far, pension has been cancelled in 148 
cases, restored in 292 cases and sus
pended in 2925 cases pending further 
investigation.

Functioning of Bose Institute, Calcutta

1431. SHRI B. K. DASCHOU 
DHURY: Will the Minister of PLANN
ING be pleased to state:

(•) whether Government have re
ceived large number of complaints 
against functioning of the Bose Insti
tute «t Calcutta; and

(b) if so, the nature of such com- 
plaints and action taken by Govern, 
ment thereon?

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING v’SHRI 
SANKAR GHOSE.): (a) and (b). A 
number of complaints on administra
tive and financial matters received 
against the Bose Institute, were in. 
vesti gated by a team of officers of the 
Department of Science and Technolo
gy. The complaints were found to he 
generally vague and unsubstantiated. 
The procedural and administrative 
measures recommended by the team 
are being implemented.

20-Point Programme Impiementatiain 
Committees

1432. SHRI BHOGENDRA JHA: 
Will the Minister of PLANNING be 
pleased to state:

(a) whether 20-point Programme 
Implementation Committees in various 
States at State and District levels in* 
elude representatives of the like- 
minded parties as the ruling Congress, 
the C.P.I. and others; and

(b) if so, facts thereabout, State- 
wise and Union territory-wise?

THE MINISTER OF STATE IN i’HE 
MINISTRY OF PLANNING (SHRI 
SANKAR GHOSE): (a) and (b). A 
Statement is laid on the Table of the 
House. TPlaccd in Libra? y. See No. 
LT-11216/76).

Setting up of an Atomic Power Station 
in Western Region

1433. SHRI PATEH3INGHRAO 
GAEKWAD: Will the Minister of
ATOMIC ENERGY be pleased to 
stale:

(a) whether the Site Selection Com
mittee, visited the State of Gujarat on 
a number of occasions to select a suit
able site for the setting up of an 
atomic power station in the Western 
region; and




